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Registration O,A, No, 1243 of 1988

Sukh Lal o ..; Applicant
Vs,

Union of India and ors ... Respondents

Hon! Mr, D.K., Agrawal, J.M,
L)
W Hon' Mr, K, Obayya, A.M,

!

( By Hon' Mr, D;K. ﬁgraual, J,m,)
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"The counsel for the applicant has made i
an endorsement on the back of the zppliczstion
" Not pressed, May be allowed to file fresh *‘

application,", The application is, therefore,

dismissed as not pressed with liberty to file i
fresh application, if cause of action subsists, —
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December 12, 1989

Allahabad,




